
HIGH COURT OF DELHI: NEW DELHI, 

No. 133 I; /P&P Store/DHC 

Dated .;z9.- to -~o\ <{ 

QUOTATION NOTICE 

Sealed quotations are invited for dry cleaning of curtains 
(with/without lining per panel of 4 ft and 8 ft), Sofa Set (per seat), Seat Cover of 
sofa set (per seqt), Cushion (per piece), Cushion Cover (per piece), Chair 

,[Dining: Executive, Visitor, Office, Computer, Recliner, Comfort), Carpet per 
sq.ft., Dari per sq:ft., Blanket (Single/Double). Quilt (Single/Double). Pillow, Bed 
Sh~et (single/double), Bed Cover, Duvet. 

Interested parties may submit their quotation/rates in a sealed 
cover to "THE DEf>UTY REGISTRAR (P&P), DELHI HIGH COURT, SHERSHAH ROAD, 
NEW DELHI-Tl0003" latest by 30.10.2018 till 4.30 P.M. "Quotation/rates for dry 
cleaning'~ should: be superscribed on the top of the envelope containing 
quotation. No qGotation shall be entertained after the due date. The venpor 
must have proper set-up in Delhi/New Delhi. The quotation must remain valid at 
least for a period 6f one year. 

This Court reserves the right to accept or reject any or all quotations 
without assigning any reason. 

"-<". 

[So K. 'Bhadola] 

Admn. Office )/P&P store 
[Mob. No. 9910391355] 

Copy to:­

1. 	 Administrative Officer (Judicial) (Computer) with the request to upload 
the Quotation Notice on website of this Court. 

2. 	 Administrative Officer (Judicial) (Establishment) with the request to 
display the Quotation Notice on the Notice Board of this Court. 
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